CENTRAL ADMINISTRATIVE TRIBWAL, JABALPUR QE‘\ICH, JABALPUR

Original Application No, 334 of 2004

Jabalpur, this the 30th day of April, 2004

In'ble Shri MeP. Singh,; Vice Chairman
Hon'ble shri A.S, Sanghvi, Judlcial Member

Ashwani Kumar, S/o., Vishambhardas,

aged about 43 yrs. Pointsman A Grade,

Mazkronia R:!.y, Station,' Distt, Saugor. ees Applicant
(By Adgvocate -~ Shri S.i\'z « Khare)

Versus

Uhion of India, :
through General Manager,
WCR Jabdlpur,

Divl, Railway Manager,
WCR Jabalpur, see Respondents

ORDER (Oral)

By MePo Singh, Vice Chaima -

By filirig this Original Application the applicant has
claimed the fol}.owmg ‘maln reliefs s |

- "1, respondents may kindly be dirlected to refund the
whole amount illegally deducted from the wages of the

BN

petitioner;
2.  respondents may also kindly be directed to pay

an anount equal to ten times of the whole deducted
amount a&s provided for in PW Act, " '

2e The applicant is working in the Rallways and penal
rent for over—stay in the Govermment accompodation has been
charged on the applicant., The applice;uﬁ has submitted his
representation dated 2341042001 to the respondents,! in this
regard. The respondents have not taken anl} decision so far,
Hence he has filed this Original Application claiming the

aforesaid reliefs.

3. Heard the learned counsel for the applicant.

de - In the clrcumstances,! we deem it appropriate to direct



*2‘*

the respondents to decide the representation of the applicant
dated 23410 -20d1 by passing a speaking, detailed and reasoned
order within a périod of two months from the date of receipt
of copy of this order. The applicant is directed to send a
copy of this order alon@with the Original Application to the
respondents within a period of 15 days from the date of

receipt of copy of the order,

5 Accordingly,] the Original Application is disposed of
at the admission stage itself,

B

(A.8+ Sanghvi) | (MePe Singh)

Judicial Manber | Vice Chairman
ltsAll
C S B T SRR k=5 e~ AN

aafmt orarfue—
( ; o N K

B R e AT R ——— & BT G
IR L L P — B wEad

N e
'

—— ey oy o
(w FRIUTT, T3, TIAPT S0

Tl U SIE wiad fﬁ%}gﬁ%ﬁéﬂ
f " (





